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CENTRAL ADMINISTRATIVE TRIBUNAL
" CALCUTTA BENCH

Ne, M, A, 264 eof 1997
(C.A.N®,436 of 1997)

Present : Hen'ble Mr.Justice A.K.Chatterjees Vice-Chairman.

Hen'ble .Mr.M.5,Mikherjee» Administrative Member.

AMAL KUMAR DAS
VSe

UNION OF INDIA & ORS.

Fer the applicant : Ma.B.Mendals ceunsgel,

fer the respendentss Mr.P.K.Arsrar ceunsel.

AHaard an é 24,7.1997 Order en 5%’0701997

ORDER

’
Y

This miscellaneeus apﬁlication has been filed fer making:
certain amendments te remeve typegraphical errer in pare

4,3 of 0,A.436 ef 1997. The amendments seught ares bef ere
the werd 'languags' eccuring in line 5 ef the gaid paragraphs

‘the werd %nesu® sheuld be added and in the same line efter the
werd 'gengeli’ in place ef the expressien 'ureup's the yerd

"madium" sheuld be intreduced.

2, Ne® sbjectisn is raised and we find that these are merely
fermal amendments and M,A. is accerdingly allewed,

3. 'thassary cerrectien be made by the Registry in pera 4.3
line 5 so that af ter cerrectien it may read ",,.... neu language
Lreups Bengali Medium ,esceees™ in place of U language
uraupo Bsngali ureups .......}' ag srrenesusly typed,

4, MeAs 264 of 1997 gtandg digpesed of , No erder is made

ag te cests.
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(A.K.Chattlrgee)
Adminlstrdtlvo Nembor Vice=Chairman




